
 33  Matters  under

 (ii)  Need  to  dectare  Kalahandi  Dis-
 trict  Orissa  as  ‘No  Industry  dis-
 trict’

 SHRI  JAGANNATH  PATTNAIK
 (Kalahandi):  Sir,  in  order  to  implement  the
 national  policy  of  the  Central  Government  to
 create  infrastructure for  the  industrial  growth
 inthe  backward  districts  and  for  better  socio-
 economic  development  and  to  provide
 employment  opportunity  to  the  people  of  the
 chronically  drought  affected  areas  of
 Kalahandi  district  in  the  State  of  Orissa,
 Kalahandi  should  be  declared  as  a  ‘No-
 industry’  district.  Necessary  steps  to  estab-
 lsh  one  sugar  factory,  one  paper  mill,  one
 spinning  mill  and  one  vegetable  oil  company
 should  be  taken,  for  which  necessary  infra-
 structure  is  already  availabie.

 (iii)  Need  for  immediate  financial  aid
 to  the  Government  of  Maharash-
 tra  for  relief  and  rescue  opera-
 tions  in  rain  affected  areas

 SHRI  SHARAD  DIGHE  (Bombay-North
 Central):  Low  pressure  belt  moving  east  to
 west,  Causing  unprecedented  rains  accom-
 panied  by  high  wind  in  twelve  districts  of
 Maharashtra  on  Monday,  the  24th  July,  1989
 has  caused  extensive  damage  and  loss  of
 life.

 In  Marathwada,  all  the  districts  (except
 Latur)  received  incessant  rains  raising  water
 Jevel  in  rivers  and  nullahs.  It  is  reported  that
 a  large  number of  houses  collapsed  causing
 several  deaths.

 Sindhudurg,  Ratnagiri,  Raigad  and
 Thane,  thatis,  allthe  four  coastal  districts,  as
 well  as  parts  of  Kolhapur  and  Pune  districts
 have  been  affected  by  heavy  rains  and  gale.

 The  traffic  between  Bombay  and  Pune
 was  disrupted  because  of  the  land  slide  in
 Borghat.  Four  carriages  of  a  local  train  from
 Lonawala  to  Pune  got  derailed  and  were
 capsized,  resulting  in  several  deaths.

 The  extent  of  damage  to  life  and  prop-
 erty  is  feared  to  be  extensive  and  wide-
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 spread.  |  urge  upon  the  Union  Goverment
 to  give  substantia:  aid  to  Government  of
 Maharashtra  for  rescue  and  relief  opera-
 tions.

 (iv)  Need  for  steps  to  provide  em-
 ployment  to  educated  unem-
 ployed  youth  of  urban  areas

 KUMARI  MAMATA  BANERJEE
 (Jadavpur):  Sir,  |  must  congratulate  the
 Government  for  taking  steps  to  improve  the
 conditions  of  rural  people  through  Jawahar
 Rozgar  Yojna.  |  would  also  like  to  draw  the
 kind  attention  of  the  Government that  it  should
 also  take  some  steps to  provide  employment
 to  the  educated  unemployed  youth  of  urban
 areas.  According  to  Employment  Exchanges,
 there  are  more  than  two  crores  of  educated
 unemployed  youth  and  the  number  is  grow-
 ing  day  by  day.  The  Government  should  ask
 the  voluntary  agencies  and  non-government
 organisations  not  to  resort  to  indiscriminate
 mechanisation  without  creating  alternative
 employment  opportunities.

 (v)  Need  to  direct  the  concerned
 authorities  not  to  interfere  in  the
 autonomy  of  Universities  in  the
 States  and  not  to  bypass  the  All
 India  Council  Technical  Educa-
 tion

 SHRI  P.  SELVENDRAN  (Periakulam):
 Sir,  a  ‘High-powered  Committee’  headed  by
 the  Vice-Chancellor  of  Anna  University,
 Madras,  in  its  report  on  the  functioning  of  the
 various  Engineering  Colleges  in  Tamil  Nadu,
 has  proposed  their  disaffiliation  from  the
 Universities  in  Tamil  Nadu.  It  is  learnt  that
 under  pressure  of  the  State  Government,
 the  University  authorities  have  formed  a
 sub-committee  to  study  the  report  of  the
 High-powered  Committee  and  basedon  their
 findings,  ०  final  decision  in  the  matter  will  be
 taken.

 Universities  are  autonomous  bodies  and
 are  expected  to  act  according  to  reports  of
 their  own  committees.  Because  of  false
 propaganda,  publicity  and  advertisement
 about  the  functioning  of  these  colleges  and
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 facilities  provided  by  them  to  the  students
 undue  and  unwarranted  panic  has  been
 created  in  the  minds  of  aspiring  and  existing
 students.  This  has  also  affected  the  morale
 of  the  teaching  and  administrative  staf{  in
 these  institutions.  In  the  normal  course,  the
 report  of  the  High-power  Committee  should
 have  been  sent  to  All  India  Council  of  Tech-
 nical  Education  whose  powers  and  functions
 are  quite  comprehensive.  |,  therefore,  re-
 quest  that  no  unilateral  action  be  taken  on
 the  report  of  the  High-powered  Committee
 without  getting  its  suggestions  examined  by
 the  All  India  Council  of  Technical  Education
 from  an  overall  national  perspective.  |  would
 urge  upon  the  Union  Government  to  tnter-
 vene  in  the  matter  and  direct  the  concerned
 authorities  notto  interfere  inthe  autonomy  of
 universities  in  the  States  and  nat  to  by-pass
 the  powers  of  the  All  India  Council  of  Tech-
 nical  Education  and  thereby  save  the  future
 of  thousands  of  students  of  these  technical
 institutions  from  being  adversely  affected.

 [  Translation]

 (vi)  Need  to  expand  Sir  Sunderlal
 Hospital  and  Medical  Sciences
 Institute,  Varanasi

 SHRI  UMAKANT  MISHRA  (Mirzapur):
 Mr.  Deputy  Speaker,  Sir,  with  your  permis-
 sion  |  get  to  make  the  following  statement  in
 the  House:

 Sir  Sunderlal  Hospital  and  Medical  Sci-
 ences  Institute  of  the  Banaras  Hindu  Univer-
 sity  at  Varanasi,  is  the  sole  Medical  centre  in
 the  entire  region  of  Eastern  Uttar  Pradesh,
 West  Bihar  and  the  backward  areas  of  north-
 ern  region  of  Madhya  Pradesh.  The  patients
 of  these  areas  are  not  in  a  position  to  go  to
 Delhi,  Bombay  Calcutta,  Bangalore  etc.  for
 medical  treatment.  Hence  this  hospital  and
 medical  institute  at  Varanastis  the  only  place
 for  them  where  they  can  go  for  treatment.
 The  doctors  working  in  this  hospital  and
 medical  institute  are  no  doubt  very  compe-
 tent  but  there  is  shortage  of  beds,  special
 wards  and  other  modern  equipments  in  this
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 hospital.  In  this  connection,  |  would  like  to
 request  the  Department  of  Health  and  the
 UGC  that  there  is  need  to  expand  Sir  Sun-
 derlal  Hospital  and  Medica!  Institute.  An-
 other  branch  of  the  same  hospital  consisting
 of  500  beds  and  100  special  wards  should  be
 established  on  the  outskirts  of  Varanasi.  In
 the  main  hospital  also  there  is  a  need  to  add
 100  more  special  wards  and  latest  medical
 equipments  and  facilities  should  be  provided
 in  this  Institute  on  the  pattern  of  the  All  India
 Institute  of  Medical  Sciences  in  Delhi  and  the
 amount  of  grants  should  also  be  increased.
 A  cancer  Research  institute  should  also  be
 established  here  and  the  doctors,  surgeons
 and  the  specialists  working  here  should  be
 given  due  recognition  and  incentives.  Be-
 sides,  latest  modern  medical  facilities  should
 also  be  provided  there  for  the  treatment  of
 male  as  well  as  female  patients  suffering
 from  serious  and  chronic  ailments  on  the
 lines  of  facilities  available  in  Dethi,  Bombay
 and  other  big  cities.

 13.33  hrs.

 The  Lok  Sabha  then  adjourned  for
 Lunch  to  re-assemble  at  thirty  five  minutes

 past  fourteen  of  the  Clock

 The  Lok  Sabha  then  re-assemble
 after  Lunch  at  thirty  eight  minutes  past

 fourteen  of  the  Clock

 [MR.  DEPUTY-SPEAKER  in  the  Chain

 MR.  DEPUTY  SPEAKER:  Shri  Bhajan
 Lal  may  make  a  Statement.

 STATEMENT  RE:  CURRENT  FLOOD
 SITUATION  IN  THE  COUNTRY  AND

 RELIEF  MEASURES  UNDER  TAKEN  BY
 GOVERNMENT

 {Translation|

 THE  MINISTER  OF  AGRICULTURE
 (SHRI  BHAJAN  LAL):  Sir,  lseek  leave  of  the
 House  to  make  a  statement  on  the  current
 flood  situation  and  the  steps  taken  by  the


